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Hentble fir. Justice B.C.' 54:sena, V.C. 
Honibls 	 tl.  

'Heard the counsel for the ;7: 	 He stated 

Char the issue involved in the present 0.11'. are covered 

by the decision rendered by this Tribunal in 0.A. 
446 No. (`7h`5 67/1 	 vc I'S

to,  

	

S tw:i 	decided on a3 .q 

The 0, A. is dismissed in the light of the observationS 

and findings recorded in the said U.A.  

U.C. 


